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NO.HC.vrr-17l 2OO3 I 4738 I A

From Shri Saptarshi Garg,
Joint Reglstrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri S. K. Poddar
District & Sessions Judge,
Morigaon.

Memo NO.HC.Vll-L7 I 2OO3 I 4739 I A, dated

Copy to:

DateC Guwahati, the fl

sld,/-

tb
)une, 2022.

Sub:- Casual leave.

Ref:- Letter No. DJI\4i3582 dated 29.06.2022.

Sir

with reference to the above, I am directed to rnform you that you have been
sranted casual leave on 02.01.2022, 07,O7.2022 & 09.07.2022 along with
station leave permission, with the officiar vehicre, at own cost, on
02,07.2022 and also from the morning of 07.07.2022 till the evening of
LO.07.2022, as prayed for.

The Addl. Sessrons Judge c-m speciar Judge (pocso) rvrorigaon and in her
absence the next senior mosl lr,dicial Magistrate available at the station will remain in charge of
your Court and offlce tn your absence.

Yours faithfully,

JT. REGISTRAR (VIGI cE)

) l2-c4^?-bz'L

1, The Prolect Nlanager, Gaunoi Hrgh Court

JT. TRAR. NCE

(


